
REG ISTERCD 

CENTRAL ADMINISTRATIVE TRIBUNAL 
BANGALE BENCH 

Commerci.-'l Qo plex(BDA), 
Indiranaçjar, 
Bangalore - 560 038 

Dated 

RVItW APPLICATION NO- 	55 	 J( ) 
IN APPLICATION NO. 206/87(T) 

W P. NO  

Applicant 

Shri C. Krishna 	V/s The Secy, 1Y/o  Defence & 3 Ors 

To 

1, Shri C. Krishna 
No. 4 9  17th Cross 
Malls swaram 
Bangalore - 560 003 

2. Shri M.S. Anandaramu 
Advocate 
No. 128, Cubbonpet Main Road 
Bangalore - 550 002 

S ub j e ct: SENDING COPIES OFDER PASSED BY THE BE NCH 

Please find enclosed herewith the copy of 	DER// 

I&Ix 	passed by this Tribunal in the above said 

application on 	2287. 	- -. 

) 

SECf'ION OFfrCER 
(JUDIcAL) 

End 	as above 



F0E T 	flINTThL 'Df'INIST TI\JE 	TRIE3HN/L, 	P..NC.L[LE 

.TE 	THIS THE 	2nd fl 	ThIME, 	1 957. 

¶resent : 	Hon 	1r,  Ju1 	cc Sri 	• S .Puttasuan" 	\Iice-Eh'ai rnn 

Hon'hlc Sri L.N. . oeo 	rrbar 

R\JTEU SPPLICTTON o.flEfC7 

.Vrishnc, 	I 
n/a No.4, 
17th Cross, Flicnu:rem, 

nqelorn - 560 003. 	S.. 
	 \ppi cent 

( Sri 1.S.nander:,mu 
	

S • • 	Sdvocate ) 

0. 

5i 	to t 	o\/''1mcflt of' India , 
jfl\! of Defence, 	I  

rinu Delhi 

Th1jutant Sen ra1, 
.rrny Hejuartre, 

r)4r E ctOratc  of flran oeHtinns, 
fl4(1 .iv(h, 	I 
tHu 1Thlb 

The 	H :d5ti rf - rn 9 outhe'n Som m - nd, 
Poono, t'1ahr nehtre. 

T i:  Stetion Sonm;ndcr, 
Cubbon toad, 

i-iini,aiorn - 1 	 ... 	Thoronent.s 

This ;ejrpU cetion 	bs before the 	court 

tod.y. 	Hon 'hie ust.ico 	Sri 	• 	. Out nuamy, Hi ce—Chairn m 

made the f'ollouinq 

p_1J 

In thin 	nlinat on nd under Socf.jon 

22 ( , (f) 

	

	the .dreinistrt.iv 	Tribun.els 	t, 1 985, th of  

orrli 	 nr]or n:e by a:nt h s oHnht for 	rov 	 i of th   

Na nch of this Tribunal c rn-i-ltinn of one of uc (Sri L.L 

5a90, ;fl) fl c'n'hle Srl i 	n D -, 

on 16.4.1907 in 	. No.2016/87. 

2. 	 On a det:i ed x reinatinn of' n'.'ery on: of tH 

[ntntonn urnd in Ht rp: 	thjo Tn i. unel h d 

frH""1 f!L f  ort27- of  r p rnnn did nnt stHr f'rer ry 

nt'irnity leo justf'y its r';rNocono::, Eu- ny ano O' 

7 



1 

contontions urH boorc uo do not disclose 	rotent 

error to justify a rviow of th ardor made on 1 6.4.1 p87. 

so:: no n?rit in hs apolication. ¶Je,thoreror9, 

rjcct this application at tho admission stara w5thnut 

notice to tha .ospodnts, 

0 rL . 
I -~- rEI'9tER 	2,. (?7 



BEFORE THE CENTRAL AD1INISTRTI'JE TRIBUNAL, OANCLO.'E 

0 TED THI S THE 22nd 0 Y OF JUNE, 1987. 

S. 	
Present : Hon'ble Justice Sri V.S.Puttasuarny 'Jice—Chairman 

Hon'ble Sri L.H.A.ego 	 flembor 

RE\JIEU APPLICATTCPJ_No./87 

C. Krishna, 
na No.4, 
17th Cross, riallcsu:ram, 
Bangalore - 560 003. 

Sri fl.S.Anandaranu 	000 

'is. 

... 	Applicant 

Advocate ) 

Secretary to 	Coi'rrnent of India , 

1'linistry of Defence, 
New Delhi. 

Tha adjutant general, 
[rrny Haadqiartrs, 
Directorate of Organisotions, 
ORG-4(0iv)(b), 
New Delhi. 

The H dqurtors Southern Command, 
Foona, Maharashtra. 

The Station Commander, 
Cubbon Road, 

Ban_lore - 1. 	 00. es pond a n t S 

This arplication has come up before the court 

today. Hon'ble 3ustico Sri V.S.Puttasuamy, \Jice—Chairman 

made the follouing : 

ORD ER 

In this application rzdT under Section 

22(3)(f) of tho \drninistrative Tribun:.ls ;Tht, 1965, the 

applicant has sought for a review of the orilor made by a 

Bench of this Tribunal consisting of one of' us (Sri L..A. 

Reqo, All) and Hon'ble Sri h.amaknishna sac, rember(J) 

n 16.4.1987 in .\.No.206/87. lei
On a detailed examination of every one of the 

cnrtntione urged in that applic:tion, this Tribunal had 

fc n tb t t: order of rovreion did not suftor from any 

justify its interference. Every one of the 



ADMON 
ADL3ITW 

EAH 

- 27— 

contnt5ons ur 	1:rorr u 	In not d ocl000 	r:t6nt 

orror to juotiry 	rovu of th: ord:r n:Ho on 16.4 .1907. 

so no rnrit 5n thio rnhic-finn. 	'o,t.hrerore, 

joct thi,c  rr1ic:tinn t. tho :dni. 	on ot. 	uithnut 

co to th 	:srondoflts. 

J sat- 
/ 	L" ' 


